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ALPHABETICAL LIST OF MEMBERS OF FIFTEENTH LOK SABHA

Aaron Rashid, Shri J.M. (Theni)
Abdullah, Dr. Farooq (Srinagar)
Acharia, Shri Basu Deb (Bankura)
Adhikari, Shri Sisir (Kanthi)

Adhikari, Shri Suvendu (Tamiuk)

Adhi Sankar, Shri (Kallakurichi)

Aditya Nath, Yogi (Gorakhpur)

Adsul, Shri Anandrao (Amravati)
Advani, Shri L.K. (Gandhinagar)
Agarwal, Shri Jai Prakash (North East Delhi)
Agrawal, Shri Rajendra (Meerut)
Ahamed, Shri E. (Malappuram)

Anir, Shri Hansraj G. (Chandrapur)
Ahmed, Shri Sultan (Uluberia)

Ajmal, Shri Badruddin (Dhubri)

Ajnala, Dr. Rattan Singh (Khadoor Sahib)
Alagiri, Shri M.K. (Madurai)

Alagiri, Shri S. (Cuddalore)

Amlabe, Shri Narayan Singh (Rajgarh)
Anandan, Shri M. (Viluppuram)
Ananth Kumar, Shri (Bangalore South)
Angadi, Shri Suresh (Belgaum)
Antony, Shri Anto (Pathanamathitta)
Anuragi, Shri Ghanshyam (Jalaun)
Argal, Shri Ashok (Bhind)

Aron, Shri Praveen Singh (Bareilly)
Awale, Shri Jaywant Gangaram (Latur)
Azad, Shri Kirti (Darbhanga)
Azharuddin, Mohammed (Moradabad)
Baalu, Shri T.R. (Sriperumbudur)

‘Baba’, Shri K.C. Singh (Nainital-Udhamsingh Nagar)

Babar, Shri Gajanan D. (Maval)
Babbar, Shri Raj (Firozabad)
Badal, Shrimati Harsimrat Kaur (Bhatinda)

Baghel, Shrimati Sarika Devendra Singh (Hathras)

Bahuguna, Shri Vijay (Tehri Garhwal)

Bairwa, Shri Khiladi Lal (Karauli Dholpur)
Bais, Shri Ramesh (Raipur)

Baite, Shri Thangso (Outer Manipur)
Baitha, Shri Kameshwar (Palamau)
Bajwa, Shri Pratap Singh (Gurdaspur)
Baliram, Dr. (Lalganj)

Balmiki, Shri Kamlesh (Bulandshahr)
Balram, Shri P. (Mahabubabad)
Bandyopadhyay, Shri Sudip (Kolkata Uttar)
Banerjee, Kumari Mamata (Kolkata Dakshin)
Banerjee, Shri Ambica (Howrah)
Banerjee, Shri Kalyan (Sreerampur)
Bansal, Shri Pawan Kumar (Chandigarh)
Bapiraju, Shri K. (Narsapuram)

Barg, Dr. Shafigur Rahman (Sambhal)
Basavaraj, Shri G. S. (Tumkur)

Basheer, Shri Mohammed E.T. (Ponnani)
Baske, Shri Pulin Bihari (Jhargram)
Bauri, Shrimati Susmita (Vishnupur)
Bavalia, Shri Kunvarjibhai Mohanbhai (Rajkot)
Beg, Dr. Mirza Mehboob (Anantnag)
Besra, Shri Devidhan (Rajmahal)
Bhadana, Shri Avtar Singh (Faridabad)
Bhagat, Shri Sudarshan (Lohardaga)
Bhagora, Shri Tara Chand (Banswara)
Bhaiya, Shri Shivraj (Damoh)

Bhajan Lal, Shri (Hisar)

Bhoi, Shri Sanjay (Bargarh)

Bhonsle, Shri Udayanraje (Satara)
Bhujbal, Shri Sameer (Nashik)

Bhuria, Shri Kanti Lal (Ratlam)

Biju, Shri P.K. (Alathur)

Biswal, Shri Hemanand (Sundargarh)
Bundela, Shri Jitendra Singh (Khajuraho)

Bwiswmuthiary, Shri Sansuma Khunggur (Kokrajhar)

Chacko, Shri P.C. (Thrissur)



Chang, Shri C.M. (Nagaland)

Chakravarty, Shrimati Bijoya (Guwahati)
Chaudhary, Dr. Tushar (Bardoli)

Chaudhary, Shri Arvind Kumar (Basti)
Chaudhary, Shri Jayant (Mathura)

Chauhan, Shri Dara Singh (Ghosi)

Chauhan, Shri Mahendrasinh P. (Sabarkantha)
Chauhan, Shri Prabhatsinh P. (Panchmabhal)
Chauhan, Shri Sanjay Singh (Bijnor)
Chauhan, Shrimati Rajkumari (Aligarh)
Chavan, Shri Harishchandra (Dindori)
Chidambaram, Shri P. (Sivaganga)

Chinta Mohan, Dr. (Tirupati)

Chitthan, Shri N.S.V. (Dindigul)

Choudhary, Shri Bhudeo (Jamui)

Choudhary, Shri Harish (Barmer)

Choudhary, Shri Nikhil Kumar (Katihar)
Choudhry, Shrimati Shruti (Bhiwani-Mahendragarh)

Choudhury, Shri Abu Hasem Khan (Maldaha Dakshin)

Chowdhary, Shrimati Santosh (Hoshiarpur)
Chowdhury, Shri Adhir (Bahrampur)
Chowdhury, Shri Bansa Gopal (Asansol)
‘Commando’, Shri Kamal Kishor (Bahraich)
Das, Shri Bhakta Charan (Kalahandi)
Das, Shri Khagen (Tripura West)

Das, Shri Ram Sundar (Hajipur)
Dasgupta, Shri Gurudas (Ghatal)
Dasmunsi, Shrimati Deepa (Raiganj)
Dastidar, Dr. Kakoli Ghosh (Barasat)
Davidson, Shrimati J. Helen (Kanyakumari)
De, Dr. Ratna (Hooghly)

Deka, Shri Ramen (Mangaldoi)

Deo, Shri V. Kishore Chandra (Aruku)
Deora, Shri Milind (Mumbai-South)
Deshmukh, Shri K.D. (Balaghat)

Devi, Shrimati Ashwamedh (Ujiyarpur)
Devi, Shrimati Rama (Sheohar)
Devegowda, Shri H.D. (Hassan)
Dhanapalan, Shri K. P. (Chalakudy)
Dhotre, Shri Sanjay (Akola)

(iv)

Dhruvanarayana, Shri R. (Chamrajanagar)
Dhurve, Shrimati Jyoti (Betul)

Dias, Shri Charles (Nominated)

Dikshit, Shri Sandeep (East Delhi)

Dome, Dr. Ram Chandra (Bolpur)

Dubey, Shri Nishikant (Godda)

Dudhgaonkar, Shri Ganeshrao Nagorao (Parbhani)
Dutt, Shrimati Priya (Mumbai North-Central)
Elangovan, Shri TK.S. (Chennai North)

Engti, Shri Biren Singh (Autonomous Distt. Assam)
Ering, Shri Ninong (Arunachal East)

Gaddigoudar, Shri P.C. (Bagalkot)

Gadhvi, Shri Mukesh Bhairavdanji (Banaskantha)

Gaikwad, Shri Eknath Mahadeo (Mumbai South Central)

Gandhi, Shri Dilipkumar Mansukhlal (Ahmadnagar)
Gandhi, Shri Rahul (Amethi)

Gandhi, Shri Varun (Pilibhit)

Gandhi, Shrimati Maneka (Aonla)

Gandhi, Shrimati Sonia (Raebareli)

Gandhiselvan, Shri S. (Namakkal)

Ganeshamurthi, Shri A. (Erode)

Gavit, Shri Manikrao Hodlya (Nandurbar)

Gawali, Shrimati Bhavana Patil (Yavatmal-Washim)
Geete, Shri Anant Gangaram (Raigad)

Ghatowar, Shri Paban Singh (Dibrugarh)
Ghubaya, Shri Sher Singh (Ferozpur)

Gogoi, Shri Dip (Kaliabor)

Gohain, Shri Rajen (Nowgong)

Gouda, Shri Shivarama (Koppal)

Gowda, Shri D.B. Chandre (Bangalore North)
Gowda, Shri D.V. Sadananda (Udupi-Chikmagalur)
Guddu, Shri Premchand (Ujjain)

Gulshan, Shrimati Paramjit Kaur (Faridkot)
Haldar, Dr. Sucharu Ranjan (Ranaghat)
Handique, Shri B.K. (Jorhat)

Haque, Shri Mohd. Asrarul (Kishanganj)

Haque, Sk. Saidul (Bardhman-Durgapur)

Hari, Shri Sabbam (Anakapalli)

Harsha Kumar, Shri G.V. (Amalapuram)

Hasan, Shrimati Tabassum (Kairana)



Hassan, Dr. Monazir (Begusarai)

Hazari, Shri Maheshwar (Samastipur)
Hegde, Shri Anant Kumar (Uttar Kannada)
Hooda, Shri Deepender Singh (Rohtak)
Hossain, Shri Abdul Mannan (Murshidabad)
Hussain, Shri Ismail { Barpeta)

Hussain, Shri Syed Shahnawaz (Bhagalpur)
Islam, Sk. Nurul ( Basirhat)

Jadhao, Shri Prataprac Ganpatrao (Buldhana)
Jadhav, Shri Baliram (Palghar)

Jagannath, Dr. Manda (Nagarkurnool}
Jagathrakshakan, Dr. S. (Arakkonam)
Jahan, Shrimati Kaisar (Sitapur)

Jain, Shri Pradeep (Jhansi)

Jaiswal, Dr. Sanjay (Paschim Champaran)
Jaiswal, Shri Gorakh Prasad (Deoria)
Jaiswal, Shri Shriprakash (Kanpur)

Jakhar, Shri Badri Ram (Pali)

Jardosh, Shrimati Darshana (Surat)

Jat, Shrimati Poonam Veljibhai (Kachchh)
Jatua, Shri Choudhury Mohan (Mathurapur)
Jawale, Shri Haribhau (Raver)

Jayaprada, Shrimati (Rampur)

Jena, Shri Mohan (Jajpur)

Jena, Shri Srikant (Balasore)

Jeyadurai, Shri S.R. (Thoothukkudi)

Jhansi Lakshmi, Shrimati Botcha (Vizianagaram)
Jigajinagi, Shri Ramesh (Bijapur)

Jindal, Shri Naveen {(Kurukshetra)

Joshi, Dr. C.P. (Bhilwara)

Joshi, Dr. Murli Manohar (Varanasi)

Joshi, Shri Kailash (Bhopal)

Joshi, Shri Mahesh (Jaipur)

Joshi, Shri Pralhad (Dharwad)

Judev, Shri Dilip Singh (Bilaspur)
Kachhadia, Shri Naranbhai (Amreli)
Kalmadi, Shri Suresh (Pune)

Kamal Nath, Shri (Chhindwara)

Kamat, Shri Gurudas (Mumbai North West)

Karunakaran, Shri P. (Kasargod)

)

Karwaria, Shri Kapil Muni (Phoolpur)
Kashyap, Shri Baliram (Bastar)

Kashyap, Shri Virender (Shimla)
Kaswan, Shri Ram Singh (Churu)
Kataria, Shri Lalchand (Jaipur Rural)
Kateel, Shri Nalin Kumar (Dakshina Kannada)
Kaur, Shrimati Preneet (Patiala)

Kaypee, Shri Mohinder Singh (Jalandhar)
Khaire, Shri Chandrakant (Aurangabad)
Khan, Shri Hassan {(Ladakh)

Khandela, Shri Mahadeo Singh (Sikar)
Kharge, Shri Mallikarjun (Gulbarga)

Khatgaonkar, Shri Bhaskarrao Bapurao Patil (Nanded)

Khatri, Dr. Nirmal (Faizabad)
Khursheed, Shri Salman (Farrukhabad)
Kilti, Dr. Kruparani (Srikakulam)

Koda, Shri Madhu (Singhbhum)

Kowase, Shri Marotrao Sainuji (Gadchiroli-Chimur)

Krishnasswamy, Shri M. (Arani)
Kristappa, Shri N. (Hindupur)

Kumar, Shri Kaushalendra (Nalanda)
Kumar, Shri Mithilesh (Shahjahanpur)
Kumar, Shri P. (Tiruchirappalli)
Kumar, Shri Ramesh (South Delhi)
Kumar, Shri Shailendra (Kaushambi)
Kumar, Shri Virendra ( Tikamgarh)
Kumar, Shri Vishwa Mohan (Supaul)
Kumar, Shrimati Meira (Sasaram)
Kumaraswamy, Shri H.D. (Bangalore Rural)
Kumari, Shrimati Chandresh (Jodhpur)
Kurup, Shri N. Peethambara (Kollam)
Laguri, Shri Yashbant (Keonjhar)
Lakshmi, Shrimati Panabaka (Bapatia)
Lal, Shri Pakauri (Robertsganj)

Lalu Prasad, Shri (Saran)

Lingam, Shri P. (Tenkasi)

Madam, Shri Vikrambhai Arjanbhai (Jamnagar)
Mahajan, Shrimati Sumitra (Indore)
Mahant, Dr. Charan Das (Korba)
Maharaj, Shri Satpal (Garhwal)



Mahato, Shri Baidyanath Prasad (Balmikinagar)
Mahato, Shri Narahari (Purulia)

Mahtab, Shri B. (Cuttack)

Majhi, Shri Pradeep (Nabarangpur)
Majumdar, Shri Prasanta Kumar (Balurghat)
Maken, Shri Ajay (New Delhi)

Malik, Shri Jitender Singh (Sonepat)

Malik, Shri Sakti Mohan (Arambagh)

Mandal, Dr. Tarun (Jaynagar)

Mandal, Shri Mangani Lal (Jhanjharpur)
Mandlik, Shri Sadashivrac Dadoba (Kolhapur)
Mani, Shri Jose K. (Kottayam)

Manian, Shri O.S. (Mayiladuthurai)

Manjhi, Shri Hari (Gaya)

Maran, Shri Dayanidhi (Chennai Central)
Marandi, Shri Babu Lal (Kodarma)

Masram, Shri Basori Singh (Mandla)

Mcleod, Shrimati Ingrid (Nominated)

Meena, Shri Namo Narain (Tonk-Sawai Madhopur)
Meena, Shri Raghuvir Singh (Udaipur)
Meena, Dr. Kirodi Lal (Dausa)

Meghe, Shri Datta (Wardha)

Meghwal, Shri Arjun Ram (Bikaner)
Meghwal, Shri Bharat Ram (Sriganganagar)
Meinya, Dr. Thokchom (Inner Manipur)
Mirdha, Dr. Jyoti (Nagaur)

Mishra, Shri Govind Prasad (Sidhi)

Mishra, Shri Mahabal (West Delhi)

Misra, Shri Pinaki (Puri)

Mitra, Shri Somen (Diamond Harbour)
Mohan, Shri P.C. (Bangalore Central)
Mohapatra, Shri Sidhant (Berhampur)

Moily, Shri M. Veerappa (Chikkballapur)
Mukherjee, Shri Pranab (Jangipur)

Munda, Shri Arjun (Jamshedpur)

Munda, Shri Karia (Khunti)

Munde, Shri Gopinath (Beed)

Muniyappa, Shri K.H. (Kolar)

Muttemwar, Shri Vilas (Nagpur)

Nagar, Shri Surendra Singh (Gautam Budh Nagar)

(vi)

Nagpal, Shri Devendra (Amroha)

Naik, Dr. Sanjeev Ganesh (Thane)

Naik, Shri Shripad Yesso (North Goa)
Namdhari, Shri Inder Singh (Chatra)
Napoleon, Shri D. (Perambalur)

Naqvi, Shri Zafar Ali (Kheri)

Narah, Shrimati Ranee (Lakhimpur)
Narayanrao, Shri Sonawane Pratap (Dhule)
Narayanasamy, Shri V. (Puducherry)
Naskar, Shri Gobinda Chandra (Bangaon)
Natarajan, Shri P.R. (Coimbatore)

Natrajan, Kumari Meenakshi (Mandsaur)
Nirupam, Shri Sanjay (Mumbai North)
Nishad, Capt. Jai Narain Prasad (Muzaffarpur)
Noor, Kumari Mausam (Maldaha Uttar)
Ola, Shri Sis Ram (Jhunjhunu)

Owaisi, Shri Asaduddin (Hyderabad)
Pakkirappa, Shri S. (Raichur)

Pal, Shri Jagdambika (Domariyaganj)

Pal, Shri Rajaram (Akbarpur)

Pala, Shri Vincent H. (Shillong)
Palanimanickam, Shri S.S. (Thanjavur)
Panda, Shri Baijayant (Kendrapara)

Panda, Shri Prabodh (Midnapore)

Pandey, Dr. Vinay Kumar (Shrawasti)
Pandey, Kumari Saroj (Durg)

Pandey, Shri Gorakhnath (Bhadohi)
Pandey, Shri Rakesh (Ambedkar Nagar)
Pandey, Shri Ravindra Kumar (Giridih)
Pangi, Shri Jayaram (Koraput)

Paranjpe, Shri Anand Prakash (Kalyan)
Paswan, Shri Kamlesh (Bansgaon)
Patasani, Dr. Prasanna Kumar (Bhubaneshwar)
Patel, Shri Bal Kumar (Mirzapur)

Patel, Shri Deoraj Singh (Rewa)

Patel, Shri Devji M. (Jalore)

Patel, Shri Dinsha (Kheda)

Patel, Shri Kishanbhai V. (Valsad)

Patel, Shri Lalubhai Babubhai (Daman & Diu)

Patel, Shri Nathubhai Gomanbhai (Dadra & Nagar Haveli)



Patel, Shri Praful (Bhandara-Gondiya)

Patel, Shri R.K. Singh (Banda)

Patel, Shri Somabhai Gandalal Koli (Surendranagar)
Patel, Shrimati Jayshreeben (Mahesana)
Pathak, Shri Harin (Ahmedabad East)

Patil, Dr. Padmasinha Bajirao (Osmanabad)
Patil, Shri A.T. Nana (Jalgaon)

Patil, Shri C.R. (Navsari)

Patil, Shri Danve Raosaheb (Jalna)

Patil, Shri Sanjay Dina (Mumbai North East)
Patil, Shri Pratik (Sangli)

Patle, Shrimati Kamla Devi (Janjgir-Champa)
Paul, Shri Tapas (Krishnanagar)

Pawar, Shri Sharad (Madha)

Pilot, Shri Sachin (Ajmer) »

Potai, Shri Sohan (Kanker)

Prabhakar, Shri Ponnam (Karimnagar)
Pradhan, Shri Amarnath (Sambalpur)
Pradhan, Shri Nityananda (Aska)

Prasada, Shri Jitin (Dhaurhara)

Premdas, Shri (Etawah)

Punia, Shri P. L. (Barabanki)

Purandeswari, Shrimati D. (Visakhapatnam)
Purkayastha, Shri Kabindra (Silchar)
Radadiya, Shri Vitthalbhai Hansrajbhai (Porbandar)
Raghavan, Shri M.K. (Kozhikode)
Raghavendra, Shri B.Y. (Shimoga)

Rahman, Shri Abdul (Veliore)

Rai, Shri Prem Das (Sikkim)

Raja, Shri A. (Nilgiris)

Rajagopal, Shri L. (Vijayawada)

Rajbhar, Shri Ramashankar (Salempur)
Rajendran, Shri C. (Chennai South)

Rajesh, Shri M.B. (Palakkad)

Raju, Shri M.M. Pallam (Kakinada)
Rajukhedi, Shri Gajendra Singh (Dhar)
Ram, Shri Purnmasi (Gopalganj)
Ramachandran, Shri Mullappally (Vadakara)
Ramasubbu, Shri S.S. (Tirunelveli)
Ramkishun, Shri (Chandauli)

(vii)

Ramshankar, Prof. (Agra)

Rana, Shri Jagdish Singh (Saharanpur)
Rana, Shri Kadir (Muzaffarnagar)

Rana, Shri Rajendrasinh {Bhavnagar)
Rane, Shri Nilesh Narayan (Ratnagiri-Sindhudurg)
Rao, Dr. K.S. (Eluru)

Rao, Shri K. Chandrasekhar (Mahbubnagar)
Rao, Shri K. Narayan (Machilipatnam)
Rao, Shri Nama Nageswara (Khammam)
Rao, Shri Rayapati Sambasiva (Guntur)
Rathod, Shri Ramesh (Adilabad)

Rathwa, Shri Ramsinh (Chhota Udaipur)
Rawat, Shri Ashok Kumar (Misrikh)

Rawat, Shri Harish (Haridwar)

Ray, Shri Bishnu Pada (Andaman & Nicobar Islands)
Ray, Shri Rudramadhab (Kandhamal)

Reddy, Shri Anantha Venkatarami {Anantapur)
Reddy, Shri Gutha Sukhender (Nalgonda)
Reddy, Shri K.J.S.P (Kurnool)

Reddy, Shri K.R.G. (Bhongir)

Reddy, Shri M. Venugopala (Narasaraopet)
Reddy, Shri M. Raja Mohan (Nellore)

Reddy, Shri M. Sreenivasulu (Ongole)

Reddy, Shri S. Jaipat (Chelvella)

Reddy, Shri S.P.Y. (Nandyal)

Reddy, Shri Y.S. Jagan Mohan (Kadapa)
Riyan, Shri Baju Ban (Tripura East)

Roy, Prof. Saugata (Dum Dum)

Roy, Shri Arjun (Sitamarhi)

Roy, Shri Mahendra Kumar (Jalpaiguri)

Roy, Shri Nripendra Nath (Cooch Behar)
Roy, Shrimati Shatabdi (Birbhum)

Ruala, Shri C.L. (Mizoram)

Sachan, Shri Rakesh (Fatehpur)

Saha, Dr. Anup Kumar (Bardhman East)
Sahay, Shri Subodh Kant (Ranchi)

Sahu, Shri Chandu Lal (Mahasamund)

Sai, Shri Vishnu Dev (Raigarh)

Sai Prathap, Shri A. (Rajampet)

Sampath, Shri A. (Attingal)



Sangma, Kumari Agatha (Tura)

Sanjoy, Shri Takam (Arunachal West)

Sardinha, Shri Francisco Cosme (South Goa)

Saroj, Shri Tufani (Machhlishahr)

Saroj, Shrimati Sushila (Mohanlaiganj)

Satpathy, Shri Tathagata (Dhenkanal)

Satyanarayana, Shri Sarvey (Malkajgiri)

Sayeed, Shri Hamdullah (Lakshadweep)

Scindia, Shri Jyotiraditya M. (Guna)

Scindia, Shrimati Yashodhara Raje {(Gwalior)

Selja, Kumari (Ambala)

Semmalai, Shri S. (Salem)

Sethi, Shri Arjun Charan (Bhadrak)

Shanavas, Shri M.l. {(Wayanad)

Shantha, Shrimati J. (Bellary)

Sharma, Dr. Arvind Kumar (Karnal)

Shariq, Shri S.D. (Baramulla)

Sharma, Shri Jagdish (Jahanabad)

Sharma, Shri Madan Lal (Jammu)

Shekhar, Shri Neeraj (Ballia)

Shetkar, Shri Suresh Kumar (Zaheerabad)

Shetti, Shri Raju (Hatkanangle)

Shinde, Shri Sushilkumar (Solapur)

Shivaji, Shri Adhalrao Patil (Shirur)

Shivkumar, Shri K. afias J.K. Ritheesh (Ramanathapuram)
Shukla, Shri Balkrishna Khanderao (Vadodara)

Sibal, Shri Kapil (Chandni Chowk)

Siddeshwara, Shri G.M. (Davangere)

Sidhu, Shri Navjot Singh {Amritsar)

Singh, Chaudhary Lal (Udhampur)

Singh, Dr. Bhola (Nawada)

Singh, Dr. Raghuvansh Prasad (Vaishali)

Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,

Dr. Sanjay (Sultanpur)
Kunwar R.P.N. (Kushinagar)
Rao Inderjit (Gurgaon)

Shri Ajit (Baghpat)
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The Lok Sabha met at Twenty Five Minutes past
Twelve of the Clock.

[Mapam Speaker 77 the Chair)

NATIONAL ANTHEM

National Anthem was played.

12.26 hrs.
PRESIDENT'S ADDRESS*
[Englisfi]

MADAM SPEAKER: Secretary-General to lay a copy
of the President’s Address.

SECRETARY GENERAL: | beg to lay on the Table
a copy of the President's Address to both Houses of
Parliament assembled together on the 22nd February,
2010.

PRESIDENT'S ADDRESS
[Translation]
**Honourable Members,

My greetings to you as you assemble here today
for the first session of both Houses of Parliament in the
new decade. | am confident that all members would
dedicate themselves to making this decade a glorious
period in our country’'s march to prosperity and to its
rightful place in the comity of nations. A heavy legislative
agenda awaits you, which merits your careful attention.

*Laid on the Table and also placed in Library, See No. LT-1689/
15/2010.

**Her Excellency Shrimati Pratibha Devisingh Patil, President of
India, delivered the Address in the Central Hall in Hindi, English
text of the Address was read out by His Excellency
Shri Mohammad Hamid Ansari, Vice President of India.

| wish to convey my heartfelt condolences to the
families of those who have lost their lives in the recent
terrorist act in Pune. Left wing extremists continue to
induige in senseless violence, as in their recent attacks
in West Bengal, where a large number of innocent lives
have been lost. These cowardly acts strengthen our
resolve to meet with added vigour the challenge posed
by such violence. My Government has also given a call
to left wing extremists to abjure violence and come for
talks.. Our plan to strengthen civil administration and
bring the fruits of inclusive development to all would
continue with determination.

My Government was voted to office with a clear cut
mandate to protect and deepen the values of pluralism
and secularism, and to ensure rapid growth with justice
and fairness for all. Since assuming office in May 2009,
my Government has worked single-mindedly to build on
the achievements of its earlier term to deliver the promise
of faster and more inclusive growth. The aam aadmi
was and is at the core of this promise; the aam aadmi
had to be protected against the ravages of the worst
ever global economic crisis since the Great Depression
and against the failure of the monsoon in large parts of
the country in mid-2009.

My Government has combined a caring and sensitive
approach in dealing with the immediate economic and
social problems, has taken measures to strengthen the
nation’s security, has proceeded with a desire to
accommodate disparate political and regional voices, has
sincerely worked towards deepening our federal polity,
has vigorously pursued our enlightened national interests
in pro-actively engaging with the global community, and
has introduced sensitivity in the partnership between the
institutions of Governance and civil society.

The global economic slowdown was met by strong
policies of administering a domestic stimulus to the
economy which has yielded handsome results. Economic
growth which had slowed to 6.7% in 2008-09 is likely to
improve to around 7.5% in 2009-10.At a time when
industrialised countries have experienced negative growth,
India has continued to grow at an impressive rate.

The unexpected and severe drought posed special
challenges in managing the economy in 2009. My
Government joined hands with the states to help the
farmers in minimizing the impact of this massive
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adversity. A sum of more than Rs. 4000 crore has so
far been allocated from the National Calamity
Contingency Fund and the Calamity Relief Fund to the
drought affected States. A Diesel Subsidy Scheme was
introduced. Funds under Centrally Sponsored Schemes
such as the Rashtriya Krishi Vikas Yojana, and the
National Food Security Mission were permitted to be
used to create agricultural infrastructure for facilitating
crop specific strategies, to minimize loss in production
due to drought. An amendment in the Mahatma Gandhi
National Rural Employment Guarantee Scheme was
made to allow water conservation works in the fields of
smali and marginal farmers as well. It was due to these
efforts that the fall in food production could be contained
to a large extent. Special efforts were made to ensure
that rabi production was not affected.

While we were able to avert any threat to our food
security, there has been an unhappy pressure on the
prices of food grains and food products. Higher prices
were inevitable given the shortfall in domestic production
and prevailing high prices of rice, cereals and edible
oils globally. They are also to some extent a reflection
of the implementation of our schemes of inclusive growth
involving payment of higher procurement prices to our
farmers and the impact of higher public spending on
programmes of rural development, which have
successfully raised incomes in rural areas.

My Government continues to accord the highest
importance to ensuring relief to the aam aadmi on food
prices. Despite a significant increase in the procurement
prices of foodgrains, central issue prices for purposes of
public distribution have been kept consiz=: since 2002.
The import regime for essential commodities has been
liberalized. Government has decided to release 30 lakh
tonnes of wheat and rice in the open market over the
next two months, and release 5 lakh tonnes of wheat
and 2 lakh tonnes of rice through the National Agricultural
Cooperative Marketing Federation and the National
Cooperative Consumers’ Federation and their affiliated
cooperatives, to benefit consumers at the retail level.
Government has also released an additional allocation
of 36 lakh tonnes of wheat and rice for distribution to
card holders over the months of January and February,
2010. This will be available to card holders over and
above their normal allocations under the public
distribution system. The scheme for subsidy on edible
oils and pulses has been continued. State Governments
have been advised to ensure effective action at the state
level through de-hoarding, and appropriate use of state
agencies such as Civil Supplies Corporations for the
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procurement of non-PDS food articles in bulk. The
imports of wheat and refined sugar have been further
liberalised. Steps have been taken to strictly check the
smuggling of sugar. Government recently convened a
meeting of the Chiet Ministers and State Ministers of
Food and Civil Supplies to discuss issues related to the
rise in the prices of food articles and evolve a
coordinated strategy. A Core Group consisting of senior
Ministers of the Union Government and some Chief
Ministers has been constituted to examine a wide range
of related policy issues.

Honourable Members,

In the longer term, our food security can be ensured
only through sustained efforts at increasing agricultural
productivity combined with a comprehensive reform of
the public distribution system and open market
intervention. My Government is committed to bringing
forth a legislation to ensure food security.

We now look forward confidently to further
improvement in our growth performance in 2010-11. My
Government will aim at a growth rate above 8% in
2010-11 and seek to achieve 9% growth in 2011-12. We
will concentrate on infrastructure development, agriculture
and rural development, education and health and ensure
that the growth process is adequately sensitive to the
concerns and well being of the weaker sections of
society. We will work to create an environment which
encourages investments, including in Micro, Small, and
Medium Enterprises.

My Government has taken several new measures
to strengthen the security apparatus of the country to
equip it to meet the grave challenge posed by terrorism.
These include strengthening of the state and district
police machinery and Central Para-Military Forces,
operationalization of the National Investigation Agency,
establishment of four National Security Guard hubs to
ensure quick and effective response to any possible terror
attack, augmentation of the strength of the Intelligence
Bureau, strengthening of the Multi-Agency Centre in the
Intelligence Bureau to enable it to function on a round-
the-clock basis, and strengthening of coastal security.

Government remains vigilant against all forms of
challenges posed by terrorism. Zero tolerance of terrorist
activities is our principled policy. We have to keep
constant watch and innovate against global terrorist
groups.
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The overall internal security, law and order, and the
communal situation remained largely under control during
2009. Infiltration of terrorists from across the line of
control in Jammu and Kashmir has gone up. Even then,
the security situation has improved significantly in Jammu
and Kashmir as well as in the North East, but left wing
extremism continues to be a significant cause of concern.

The Nation is proud of our armed forces. They have
distinguished themselves in preserving the country’s unity
and territorial integrity and in defending our borders.
Government is fully committed to the modernization of
the armed forces. We will accord the highest priority to
modernisation programmes to equip our armed forces
with the required weaponry, equipment and platforms.
The successful launch of the Agni-lll missile is a shining
example of the capabilities of our scientists and engineers
who deserve full praise. Efforts to enhance our
technological self-reliance received a new impetus with
the commencement of the handing over of the main
battle tank, Arjun, to the Indian Army.

My Government is committed to the welfare of
servicemen and ex-servicemen. An Armed Forces
Tribunal has been established for adjudication of
complaints and disputes regarding service matters and
other appeals. The recommendations regarding
substantial improvements in the pensionary benefits of
personnel below officers rank and commissioned officers
have been accepted.

Honourable Members,

My Government firmly believes that the time has
come to focus on ensuring that the processes of
Governance are sensitized, administrative instruments
sharpened, and that the benefits of welfare programmes
reach the aam aadmi. This commitment to canons of
good Governance must guide the massive slew of rural
and urban reconstruction initiatives under Bharat Nirman,
and other schemes for ensuring inclusive growth and
social protection.

The pace of implementation of the Mahatma Gandhi
National Rural Employment Guarantee Act has picked
up considerably. During 2009-10, so far, 4.33 crore
households have been provided employment and 203
crore person-days were generated. This scheme has
benefited the marginalised sections, with the participation
rate of Scheduled Castes and Tribes being about 52%.
Participation of women has also been encouraging at
around 49%. The scheme has also resulted in an upward
revision of rural wages.
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My Government remains committed to completing
the remaining tasks of Bharat Nirman in its second phase.

Under the rural housing component, during 2009-
10, upto last December, 14 lakh houses have been
constructed. Under the rural roads component, up to
November, 2009, connectivity has been provided to nearly
34 thousand villages through the construction of 96
thousand kilometers of roads. Under the rural water
supply component, of the remaining 627 uncovered
habitations, 586 have been taken up in 2009-10. Of the
1.79 lakh quality-affected habitations, about 35 thousand
have been taken up in 2009-10. Under the irrigation
component, which began in 2005-06, creation of irrigation
potential of one crore hectares is targeted by 2011-12.
As on 31.12.2009, coverage of more than 70 lakh
hectares has been achieved.

The Rajiv Gandhi Grameen Vidyutikaran Yojana has
resulted in the electrification of more than 67 thousand
villages. Free electricity connections have been provided
to nearly 84 lakh below poverty line households. Steps
have been initiated to achieve rural tele-density of 40%
by 2014,

The urban sector of our country poses a challenge
and presents an opportunity too. The Jawaharlal Nehru
National Urban Renewal Mission was launched in 2005
to address this challenge and harness the opportunity.
Under the mission, projects worth over Rs. one lakh
crore have been approved for urban development and
welfare of the urban poor.

Urban housing and slums continue to demand our
attention. Government is working on the ambitious Rajiv
Awas Yojana to assist states that are willing to assign
property rights to people living in slums. This programme
will strive to create a formal space for sium dwellers
within our cities and transform and redevelop these cities
to make them slum-free.

The micro, small and medium enterprises (MSMEs)
sector is vital for sustained and inclusive growth.
Government will take necessary steps to expeditiously
implement the recommendations of the Task Force on
MSMEs. These include improved credit access,
development of infrastructure, strengthening of the District
Industries Centres, improved raw material supply,
facilitating of product marketing, and institutional reforms.

Honourable Members,

My Government subscribes to the idea of a balanced
approach to national development, with special attention
to our border states.
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The Prime Minister’s reconstruction plan for Jammu
and Kashmir has been working well. Roads, colleges,
Industrial Training Institutes, and Anganwadi centres have
been taken up on an urgent basis under this initiative.
An additional 500 megawatts of power has been provided
to the state during the winter months.

My Government remains committed to the rapid
development of infrastructure in the North-Eastern States.
The Special Accelerated Road Development Programme
covering almost 10,000 kilometers is in progress. This
project will provide minimum two-lane national highway
link to all the State capitals, and to each district in
these States. This includes over 1600 kilometers long
Trans-Arunachal Highway. A special programme to
provide home lighting systems to all the border villages
of Arunachal Pradesh is at an advanced stage of
implementation.

Honourable Members,

It is imperative that as our economy grows apace,
the disadvantaged sections of society be made part of
the Indian success story.

Under the Scheduled Tribes and Other Traditional
Forest Dwellers (Recognition of Forest Rights) Act, nearly
seven lakh tittes have been distributed so far. Further
efforts will be made, in conjunction with State
Governments, to ensure early disposal of the remaining
claims.

Government has developed a comprehensive
roadmap for the development of minority communities.
Credit flows to the minority communities have risen to
Rs. 82000 crore in 2008-09, which exceeds 12% of the
total priority sector lending. Recruitment of minorities to
posts under the Central Government has gone up
steadily. In fresh recruitments, minority representation has
increased from 7% in 2006-07 to more than 9% in 2008-
09.

The Multi-sectoral Development Programme for
minority concentration districts has started off well. The
three scholarship schemes started in 2007-08 have
received an overwhelming response. The number of
scholarships awarded has gone up to nearly 15 lakh.
Girls constitute a very significant proportion of the
awardees.

My Government will bring a proposal to amend the
Wagf Act during this session of Parliament.
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Our unity and social harmony is the best answer to
the terrorists and their divisive designs. Hence,
Government is committed deeply to protecting our social
fabric and to that end, it proposes to move for the early
passage of the Communal Violence (Prevention, Control
and Rehabilitation of Victims) Bill, 2005, in this Session
of Parliament.

My Government is committed to ensuring early
passage of the Women's Reservation Bill which was
introduced in the Rajya Sabha in May 2008. Honourable
Members, | would urge you to accord special attention
to this critical proposal.

Two bills for constitutional amendment to provide
50% reservation for women in panchayats and urban
jocal bodies have already been introduced and it is
hoped that these can be passed during this session.

The National Youth Corps Scheme has been
introduced to enable young men and women between
the age group of 25 to 35 years, to serve two years in
nation-building activities. In the first phase 20 thousand
volunteers would be deployed and they would be utilized
in several creative social activities like cleaning the Dal
Lake in Jammu and Kashmir.

Honourable Members,

Investment in education is critical for accelerated
inclusive growth. Government has made substantial
investments in primary education through the Sarva
Shiksha Abhiyan and the Midday Meal Programme, and
is moving towards universalization of education at the
secondary level with the new Rashtriya Madhyamik
Shiksha Abhiyan. The Right of Children to Free and
Computsory Education Act, 2009 has been notified to
be effective from 1st April, 2010. A scheme to assist
State Governments in setting up 373 model colleges in
educationally backward districts has been approved. A
National Mission for Education through Information and
Communication Technology has been launched to provide
broadband internet connectivity to around 18,000 colleges
and 400 universities in the country. A scheme to provide
interest subsidy on educational loans taken by students
from economically weak families has afso been launched.
A new campaign called “Sakshar Bharat®, with special
focus on female literacy, has been started.

Honourable Members,

My Government is committed to bringing about a
paradigm shift in our education infrastructure based on
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the three pillars of expansion, inclusion and excelience.
A National Council for Higher Education and Research
will soon be established as an overarching body to
regulate higher education and research in India.
Government is endeavouring to bring forward an
appropriate legislation for facilitating the participation of
globally renowned and quality academic institutions in
our higher education sector, and for bringing in foreign
education providers for vocational training and skill
development.

For providing the common man an opportunity to
share in the growth of the central public sector
enterprises, Government has decided to list profitable
companies on the stock exchanges through a public offer
of at least 10% of the equity.

My Government has taken several steps to meet
the challenge of climate change. The National Action
Plan on Climate Change is being operationalised. The
Jawahar Lal Nehru National Solar Mission has been
launched with an ambitious target of 20 thousand
megawatts of solar power by 2022

A mission for Enhanced Energy Efficiency has been
approved, and it is expected to work towards saving of
10 thousand megawatts of electricity by the end of the
Eleventh Plan.

To ensure expeditious and effective disposal of civil
cases relating to environmental protection and
conservation of forests, a National Green Tribunal Bill,
2009 has been introduced.

The economy remains critically dependent on oil and
gas. After the near stagnation in production for about a
decade, the year 2009-10 is set to register a major
increase, with 20 new oil discoveries.

My Government is committed to give the aam aadmi
maximum access to gas and petroleum products. A new
scheme of rural LPG distribution namely, ‘Rajiv Gandhi
Gramin LPG Vitarak Yojana' has been launched.

With a view to meeting the objective of ‘Power to
All’ by 2012, as stated in the National Electricity Policy,
a special effort has been made to encourage expansion
in electricity generation capacity. As a result, during the
Eleventh Five Year Plan we expect to add more than
three times the capacity that was added in the Tenth
Plan.
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My Government has announced a quantum jump in
the pace of developing National Highways to reach 20
kilometers a day. Several policy initiatives have been
taken to create an enabling environment. There is a
fresh momentum in the development of National
Highways.

The Civil Aviation sector could not remain unaffected
by the global slowdown. Our national carrier, Air India,
was particularly badly hit. Steps are being taken for its
early rehabilitation under the careful guidance of a Group
of Ministers.

The expansion and modernization of airports,
especially the four metro airports, are progressing well.
The Delhi airport project would be fully operational by
July, 2010, well in time for the Commonwealth Games.
The Airports Economic Regulatory Authority has been
established to discharge regulatory functions in the airport
sector.

My Government has been implementing the National
Maritime Development Programme which envisages an
investment of over Rupees one lakh crore, including
private investment, on identified projects in the port and .
shipping sectors. The Indian Maritime University has now
become fully functional with campuses in Chennai,
Mumbai, Kolkata, Visakhapatnam and Kochi.

The Indian Railways knit this vast country together.
My Government is committed to fulfilling a substantial
expansion in capacity and modernisation of railway
technology and to increasing the speed of both
passenger and freight trains, while improving safety.

Train services have commenced in the entire
Kashmir Valiey, from Qazigund to Baramulla,
demonstrating the commitment of my Government to the
development of all corners of our country. A special North
East Rail Development Fund has been created, to
provide assured financing for nine major national projects
in the North Eastern region.

The Indian Railways have also commenced work
on the ambitious Dedicated Freight Corridors on the
Eastern and Western trunk routes. This project would
help drive India’'s growth.

Government, in partnership with the Government of
Japan, has moved ahead on implementing the ambitious
Delhi-Mumbai Industrial Corridor project. This challenging
initiative, embracing six States, will provide impetus to
industrial development in an environmentally sustainable
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manner, by providing quality infrastructure, efficient
transportation, reliable energy supplies and efficient
logistics.

My Government is committed to the goal of
extending the benefits of modern communication facilities
to rural areas. Financial support is provided from
Universal Service Obligation Fund to provide infrastructure
for rural connectivity. My Government has already initiated
action to set up 10 thousand towers in 2010-11 for
connecting remote areas across the country. As against
the target of 60 crore telephone connections by 2012,
the achievement already exceeds 57 crore, with an
unprecedented addition of nearly 2 crore connections in
the month of December 2009 itself.

Mission Clean Ganga, under the aegis of the
National Ganga River Basin Authority is expected to
ensure that by the year 2020, no untreated municipal
sewage and industrial effluents flow into the Ganga. This
task, to ensure both nirmal dhara and aviral dhara, would
involve collective and coordinated efforts of the Centre
and the States concerned.

Honourable Members,

In the inclusive society that we aspire for, people
must have confidence and access to a fair system of
justice. Government has decided to set up a National
Mission for the Delivery of Justice and Legal Reforms
aimed at transforming the Government into a responsible
and cautious litigant, introducing judicial management,
leveraging information and communication technology to
improve court administration and case management and
reducing pendency of arrears.

Our quest for good health for all remains a national
challenge. The National Rural Health Mission has
stimulated creation of public healthcare infrastructure. To
correspondingly augment the availability of human
resources, many measures like establishment of more
medical, nursing and para-medical institutions in under-
served areas, creation of additional seats for specialists
and super-specialists, and incentivising service by doctors
in rural areas, have been initiated. Early indications reflect
the positive impact of this mission.

My Government responded with alacrity to the
Influenza A H1N1 pandemic. More than one crore in
bound passengers were screened at international airports.
New H1N1 testing laboratories were set-up, two crore
doses of drugs were distributed to States free of cost,
and 15 lakh doses of vaccines have been imported for
health workers. For the first time in our country an
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indigenous Influenza A H1N1 vaccine is being developed
which will be available this year.

My Government has undertaken a number of steps
to unearth unaccounted money parked outside India.
These include amendment of the Income-taxAct, 1961
to enable the Central Government to enter into tax
agreements with non-sovereign jurisdictions. Steps have
already been initiated for negotiations for entering into
Agreements for the Exchange of Information with major
jurisdictions. Renegotiation of the Tax Treaty with
Switzerland is in process. India is an active part of the
global efforts to facilitate exchange of tax information,
and to take action against tax evasion.

Access to news and entertainment must be made
affordable and universal. To this end, in addition to
notifying guidelines for providing Headend in the Sky
services, the digitalization of both All India Radio and
Doordarshan is on the anvil. The Commonwealth Games
2010 will be covered in High Definition format by
Doordarshan for the first time. We also take pride that
Indian films and music compositions have got
international acclaim and recognition for our artists.

The Unique Identification Authority of India has been
established with a mandate to issue unique identity
numbers based on biometrics to all residents of India.
This mammoth and unprecedented exercise will serve
as a great enabler to improve targeting and delivery of
major Government welfare programmes and public
services, especially to those who are poor and
marginalized. The first set of unique identity numbers is
expected to be issued in the early part of 2011.

A Delivery Monitoring Unit (DMU) has been
established in the Prime Minister's Office to review a
select number of flagship programmes and other
initiatives. The nodal ministries concerned have begun
publishing DMU reports on their websites on a quarterly
basis, to keep the nation informed of their progress.

Government is committed to creating an innovation
strategy for Government, industry, entrepreneurs,
technologists and academicians with a focus on inclusive
growth and appropriate eco-system necessary to bring
about generational change in our approach to
development.

The country is hosting the prestigious 19th
Commonwealth Games in October, 2010. Preparations
for the event are at an advanced stage. Every effort will
be made to ensure a befitting and successful conduct
of the Games.
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Honourable Members,

We have played our role in giobal affairs with
responsibility and in the pursuit of peace, stability and
progress in our region and beyond. Government will
continue its active engagement with the world based
upon the principles laid down by our founding fathers,
and with the objective of furthering our goals of rapid
and inclusive economic development and poverty
alleviation in an increasingly interdependent world.

The visits to India by the King of Bhutan and the
Prime Minister of Bhutan, the Prime Minister of
Bangiadesh, the President of Maldives, and the President
and the Prime Minister of Nepal have given new content
to our traditional ties of friendship with neighbouring
countries. Following the elections in Sri Lanka, we will
continue to work with the Government to enhance our
partnership. India will contribute to the humanitarian and
rehabilitation efforts for the Tamil minority and long term
re-construction in conflict-affected areas. India’s
assistance to the reconstruction efforts in Afghanistan
witnessed important milestones and we will continue to
partner Afghanistan in its development efforts. India is
ready to expiore a meaningful relationship with Pakistan
if Pakistan seriously addresses the threat of terrorism
and takes effective steps to prevent terrorist activities
against India.

Our relations with the major powers have been
further consolidated. The Prime Minister’s visit to the
USA laid the framework for the further expansion of the
India-US partnership at the bilateral, regional and global
level. My visit to Russia and the visit by the Prime
Minister have renewed our time-tested friendship and
opened new areas of cooperation. The 10th India —
European Union Summit held in New Delhi was a
milestone in our widening partnership with Europe. Our
Strategic and Cooperative Partnership with China
progressively acquired greater regional and global
content. The visit of the Prime Minister of Japan
underlined our mutual desire to accelerate our
cooperation in all areas. The Prime Minister attended
the first ever stand- alone summit of the BRIC countries.

My Government pursued its ‘Look East' policy with
vigour. The President of the Republic of Korea was our
honoured Chief Guest at the Republic Day celebrations.
Government hosted the President of Mongolia, and the
Prime Ministers of Australia and Malaysia. The signing
of the India-ASEAN Free Trade Agreement and the
launching of several new initiatives within the India—
ASEAN framework and the East Asia Summit process
will further integrate India into the Asia-Pacific region.
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My visit to Tajikistan, and the Prime Minister's
presence for the first time at the Summit of the Shanghai
Cooperation Organisation were a reflection of
Government’'s policy to strengthen the bridges of
friendship and understanding with Central Asia. Relations
with Turkey were strengthened following the visit of the
President of Turkey.

The Prime Minister’s participation in the Non-aligned
Summit in Egypt further consolidated our relations with
the developing world. We will continue to accord special
attention to the countries of the Gulf and West Asia.
India’s steadfast support to the Palestinian cause was
reiterated during the visit of the President of the
Palestinian National Authority. The visit of the President
of Namibia, and the visit by our Vice President to
Botswana, Malawi, and Zambia carried forward our
deepening engagement with the continent of Africa. We
will build upon our steadily expanding cooperation with
Latin America.

India’s views on global challenges such as terrorism,
energy and food security, climate change and the
international financial and economic crisis were
unambiguously articulated at the appropriate fora. The
issue of reform of institutions of Global Governance was
brought to the fore of the international agenda. India’s
voice was heard with respect in the G-20 process, the
G-8 plus G-5 Summit, and the Climate Change
Conference in Copenhagen.

We can take justifiable pride in the contributions
made by the overseas Indian community in all walks of
life across the globe which have earned them high
respect. The first meeting of the Prime Minister's Global
Advisory Council of Overseas Indians was held this year.
Government will work towards giving Indian citizens living
abroad the opportunity to vote by the time of the next
regular general elections. We are committed to the
security and welfare of the Indian diaspora. An Indian
Community Welfare Fund has been established.

As part of the ambitious expansion of the country’s
nuclear energy programme, approval was accorded for
the construction of additional Pressurised Heavy Water
Reactors and sites for setting up Light Water Reactors.
Following the availability of imported fuel as a result of
the opening of international civil nuclear cooperation,
commercial production has commenced in two units of
the Rajasthan Atomic Power Project, and one more unit
is expected to begin commercial production scon. New
agreements for cooperation in the field of civil nuclear
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energy were concluded with Russia, Mongolia, Namibia,
Argentina and the United Kingdom, while others are
under negotiation.

The space programme continued to provide societal
services to the Nation in the areas of tele-medicine,
tele-education and village resource centres. The
Oceansat-2 satellite was successfully launched onboard
the Polar Satellite Launch Vehicle. The flight test of the
GSLV- D3 launch vehicle with indigenous cryogenic
stage, and the launch of the Cartosat-2B, INSAT-3D and
Resourcesat-2 satellites are planned in the near future.
The GSLV-Mark 1l launch vehicle will be further
developed and activities towards the Chandrayaan-2
Mission will be initiated.

Honourable Members,

Our country stands at a historic turning point. Never
before were we so close as we are today to realizing
our national aspirations as envisioned by our founding
fathers and spelt out by Pandit Jawaharial Nehru in this
very hall on the midnight of 14th August 1947:

“The service of India means the service of the
millions who suffer. It means ending poverty and
ignorance and disease and inequality of opportunity.”

We have taken decisive strides towards reaching
these goals. Still, much remains to be done. The road
is long, but our journey is in progress. Let us march
together with confidence to a new, bright future.

Jai Hind

12.27 hrs.
OBITUARY REFERENCES
[English]

MADAM SPEAKER: Hon. Members, | have to inform
the House of the sad demise of five of our former
colleagues, Shri Arvind Tulsiram Kamble, Shri Nageshwar
Dwivedi, Shri Jagpal Singh, Shri Virdhi Chander Jain
and Shri Ram Niwas Mirdha.

.. (tnterruptions)
[Translation]

SHRI SHAILENDRA KUMAR (Kaushambi): Madam,
Shri Janeshwar Mishra was very senior Member, but his
name in not in it...Mnterryptions)
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MADAM SPEAKER: Please do not interrupt new. It
is very solemn occassion.

...(Interruptions)
[English]

MADAM SPEAKER: Shri Arvind Tulsiram Kamble
was a Member of the Eighth to Tenth Lok Sabhas from
1984 to 1996 and Twelfth Lok Sabha from 1998 to 1999
representing the Osmanabad Parliamentary Constituency
of Maharashtra.

Earlier, Shri Kamble was a Member of the
Maharashtra Legislative Assembly from 1980 to 1984.
During this period, Shri Kamble served as a Deputy-
Minister in the Government of Maharashtra in the year
1982

Shri Kamble was a Member of the Consultative
Committee of the Ministry of Qil and Natural Gas during
the Eighth Lok Sabha. He was a Member of the
Consuftative Committee of the Ministry of Surface
Transport and Committee on the Welfare of Scheduled
Castes and Scheduled Tribes during the Ninth Lok
Sabha. Shri Kamble was a Member of the Committee
on Estimates; Committee on Defence; Committee on
Absence of Members from the Sittings of the House
and the Consultative Committee of the Ministry of Labour
during the Twelfth Lok Sabha.

An agriculturist by profession, Shri Kamble fought
for the rights of farmers and worked tirelessly in the
service of the people. Shri Kamble played a significant
role in developmental activities of his constituency. He
served as the Chairman of the Leather Industries
Development Corporation, Maharashtra during the year
1982.

Shri Arvind Tulsiram Kamble passed away on 28th
December, 2009 at Pune, Maharashira at the age of
58.

Shri Nageshwar Dwivedi was a Member of the
Fourth and Fifth Lok Sabhas from 1967 to 1977
representing the Machhlishahr Parliamentary Constituency
of Uttar Pradesh.

Earlier, Shri Dwivedi was a Member of the Uttar
Pradesh Legislative Assembly from 1952 to 1962 for
two terms.
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An agriculturist by profession, Shri Dwivedi took
active part in the freedom movement. He participated in
the Salt Satyagraha Movement and was imprisoned on
a number of occasions.

A well-known social and political worker, Shri Dwivedi
was a Member of District Board, Jaunpur, from 1948 to
1952. He was aiso a Member of Uttar Pradesh Khadi
and Gramodyog Board from 1963 to 1966 and
Gramodyog Samiti from 1967 to 1970.

A Gandhian to the core, Shri Dwivedi worked for
the propagation of Khadi and Village Industries in rural
areas through the Samagra Gram Seva Sangh; he
founded Shri Keshav Library in 1937 and served as its
Manager from 1937 to 1952. He was instrumental in the
establishment of the Rashtriya Inter College at Sujangan;.
He also founded a Junior High School, a High School
and an Inter College in Belwar, Jaunpur.

Shri Nageshwar Dwivedi passed away on 1st
Jaiwary, 2010, at Machhlishahr, Uttar Pradesh at the
age of 93.

Shri Jagpal Singh was a Member of the Seventh
Lok Sabha from 1980 to 1984 and Ninth Lok Sabha
from 1989 to 1991, representing Hardwar Parliamentary
Constituency of Uttar Pradesh, now in Uttarakhand.

Shri Singh was a Member of the Committee of
Privileges and the Advisory Committee of the Ministry of
Home Affairs during the Seventh Lok Sabha. He was a
Member of the Consultative Committee of the Ministry
of Information and Broadcasting during the Ninth Lok
Sabha.

An agriculturist by profession, Shri Singh worked for
the uplift of poor and marginalized sections of the society.
He was associated with the Labour and Indian Trade
Union movement. Shri Jagpal Singh strove for rights of
the students and courted arrest on numerous occasions
for their cause.

Shri Jagpal Singh passed away on 13th January,
2010, at New Delhi at the age of 62.

Shri Virdhi Chander Jain was a Member of the
Seventh and Eighth Lok Sabhas from 1980 to 1989
representing the Barmer Parliamentary Constituency of
Rajasthan.

Eariier, Shri Jain was a Member of the Rajasthan
Legislative Assembly from 1967 to 1980.
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Shri Jain was Member of the Committee on Absence
of Members from the Sittings of the House; Joint
Committee on Offices of Profit and Joint Committee on
Salaries and Allowances of Members of Parliament during
the Seventh Lok Sabha. He was a Member of the
Committee on Government Assurances during the Eighth
Lok Sabha.

An advocate by profession, Shri Jain fought for the
cause of the oppressed and the downtrodden. He
struggled valiantly for the eradication of dacoit menace
in his constituency. He worked untiringly for the cause
of agriculturists. Shri Jain was instrumental in eradicating
social evils like “Begar” and in the introduction of
‘Baghori” (cash rent) in Barmer District of Rajasthan.

An active social and political worker, Shri Jain served
as Member, Barmer Nagarpalika, from 1950 to 1953;
Pramukh, Barmer Zila Parishad for two terms from 1959
to 1964. He also served as the President of the Bharat
Sewak Samaj, Barmer District for over two decades.

Shri Virdhi Chander Jain passed away on 13th
January, 2010, at Barmer at the age of 89.

Shri Ram Niwas Mirdha was a Member of the Eighth
Lok Sabha from 1984 to 1989 and Tenth Lok Sabha
from 1991 to 1996 representing the Nagaur and Barmer
Parliamentary Constituencies of Rajasthan respectively.

He was also a Member of the Rajya Sabha from
1967 to 1984 for four terms representing the State of
Rajasthan.

During his long and illustrious political career of
almost three decades and a half, Shri Mirdha ably served
as a Member of various Parliamentary Committees. He
was the Chairman of the Joint Committee to Enquire
into Irregularities in Securities and Banking Transactions
during the Tenth Lok Sabha.

Earlier, Shri Mirdha was a member of the Rajasthan
Legislative Assembly from 1953 to 1967. During this
period, he served as the Minister for Agriculture, Irrigation
and Transport in the Government of Rajasthan from 1954
to 1957. Thereafter, Shri Mirdha rose to assume the
August Office of the Speaker of the Rajasthan Legislative
Assembly which office he ably served from 1957 to 1967.

An astute administrator, Shri Mirdha held several
important portfolios in the Union Cabinet. He served as
the Union Minister of State in the Ministry of Home
Affairs from June 1970 to March 1971 and then again
from March to June 1986; Minister of State in the
Department of Personnel and Administrative Reforms from
August 1970 to October 1974; Minister of State, Defence
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Production in the Ministry of Defence from October, 1974
to December 1975; Minister of State in the Ministry of
Supply and Rehabilitation from December 1975 to March
1977; Minister of State (Independent Charge) in the
Ministry of Irrigation from January 1983 to August 1984;
Minister of State in the Ministry of External Affairs from
August to December 1984; Minister of State (Independent
Charge) in the Ministry of Communications from
December 1984 to October 1986; Minister of State
(Independent Charge) in the Ministry of Textiles from
October 1986 to February 1988; Minister of State
(Independent Charge) in the Ministry of Water Resources
from November 1987 to February 1988; Minister of
Textiles from February 1988 to December 1989 and
Minister of Health and Family Welfare from January to
December 1989.

Shri Mirdha adorned the Office of the Deputy
Chairman, Rajya Sabha from March 1977 to April 1980.

A patron of arts and a sports enthusiast, Shri Mirdha
was closely associated with various cultural and sports
bodies and institutions in the country. He was Chairman,
Lalit Kala Akademi; Honorary President, World Federation
of United Nations Association and President, Youth
Hostels Association of India, Indian Heritage Society and
Rajasthan Sansthan Sangh. He also served as the
Chairman, National Institute of Sports and the Delhi
Urban Arts Commission; Deputy Chairman, Special
Organizing Committee for Ninth Asian Games and the
President, Maharaja Surajmal Educational Society.

A widely travelled person, Shri Mirdha was a Member
of the Indian Parliamentary delegation to the
Commonwealth Parliamentary Conference held in Ottawa,
Canada in September 1977 and in Wellington, New
Zealand in November 1979. He was also a member of
the Indian Parliamentary delegation to the Inter-
Pariiamentary Union Conference held in Caracas,
Venezuela in September 1979. He was also the Leader
of the Indian Delegation to United Nations General
Assembly in September 1984.

Shri Ram Niwas Mirdha passed away on 29th
January, 2010 at New Delhi at the age of 85 after a
brief illness.

Hon. Members, you are all aware of the sad demise
of Shri Jyoti Basu, former Chief Minister of West Bengal.

An astute administrator, Shri Basu has the unique
distinction of being the longest serving Chief Minister in
the country. He was the Chief Minister of West Bengal
for more than 23 years, that is from June, 1977 to
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November, 2000. As the Chief Minister of West Bengal,
he worked steadfastly for the all-round development of
the State and introduced land reforms. A strong votary
of decentralisation of power, he strengthened the
Panchayati Raj system in the State. He rendered a
yeoman service for the welfare and uplift of the weak
and the downtrodden sections of the society.

In his long and distinguished political career,
Shri Jyoti Basu’s stint as a legislator began when he
was elected to the Bengal Legislative Assembly in 1946,
and he continued to be its member till 2001 except for
a short period from 1972 to 1977. He made his mark
as the Leader of the Opposition in the West Bengal
Legislative Assembly between 1957 and 1967. He was
twice the Deputy Chief Minister of West Bengal between
1967 and 1970.

Shri Basu, one of the pioneers of the Communist
movement in India, was a leading figure in the Indian
trade union movement. He was the Vice-President of
the CITU since its inception in 1970.

A multifaceted personality, Shri Basu was also an
accomplished author. He penned a large number of
essays in Bengali language which have been compiled
and published in five volumes.

Even after demitting the office of the Chief Minister
owing to his frail health, Shri Basu continued to remain
actively associated with several projects for the welfare
of people.

In his demise the country has lost a worthy son
and a committed votary of the humanitarian values and
a legislator par excellence. His administrative acumen
and political sagacity have left an indelible imprint upon
the political canvas of this country. His absence will
always be felt in many walks of life.

Shri Jyoti Basu passed away on 17th January, 2010
at Kolkata at the age of 95 after a brief illness.

We deeply mourn the loss of these friends and |
am sure the House would join me in conveying our
condolences to the bereaved families.

Hon. Members, on 13th February, 2010, in a
cowardly terrorist attack, 15 people including foreigners
were killed and 60 others injured when a bomb exploded
at a popular bakery in the city of Pune. In a brutal
naxal attack at the Silda camp of Eastern Frontier Rifles
in West Midnapore, West Bengal on 15th February, 2010,
twenty paramilitary personnel were killed. In yet ancther
mindiess attack on 18th February, 2010, naxalites struck
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Phulwari village in Bihar's Jamui District killing around
11 villagers.

The House strongly condemns these dastardly
attacks which are aimed at disturbing the peace and
creating chaos in the country. | am sure the House
would join me in empathising in this hour of grief with
the members of the families who became victims of these
attacks.

The House may now stand in silence for a short
while as a mark of respect to the memory of the
departed.

12.43 hrs.

The Members then stood /ﬁ silence for a short while.

12.44 hrs.

PAPERS LAID ON THE TABLE
[English]

MADAM SPEAKER: Now Papers to be laid. Shri V.
Narayanasamy.

THE MINISTER OF STATE IN THE MINISTRY OF
PLANNING AND MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI! V.
NARAYANASAMY): Madam, | beg to iay on the Table a
copy of the Ancient Monuments and Archaeological Sites
and Remains (Amendment and Validation) Ordinance,
2010 (No.1 of 2010) (Hindi and English versions)
promulgated by the President on 23rd January, 2010,
under article 123(2)(a) of the Constitution.

[Placed in Library, See No. LT-1690/15/10]

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI AJAY MAKEN): Madam, | beg
to lay on the Table a copy of the Proclamation (Hindi
and English versions) dated the 30th December, 2009,
issued by the President under clause (2) of Article 356
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of the Constitution revoking earlier Proclamation issued
by her on 19th January, 2009 in relation to the State of
Jharkhand, published in Notification No. G.S.R. 930(E})
in Gazette of India dated the 30th December, 2009,
under article 356 (3) of the Constitution.

[Placed in Library, See No. LT-1691/15/10]

12.44/, hrs.

STANDING COMMITTEE ON HOME
AFFAIRS

(i) 143rd Report
[English]

SHRI NAVEEN JINDAL. (Kurukshetra): Madam, | beg
to lay on the Table a copy of the One-Hundred and
Fonty-third Report (Hindi and English versions) of the
Standing Committee on Home Affairs on the Land Ports
Authority of India Bill,2009.

(if) Evidence
[Translation]

SHRI NAVEEN JINDAL: Madam | beg to lay on the
Table a copy of the Evidence tendered before the
Standing Committee on Home Affairs on the Land Ports
Authority of India Bill, 2009.

[English]

MADAM SPEAKER: The Hours now stands
adjourned to meet to tomorrow at 11.00 a.m.

12.45 hrs.

The Lok Sabha then adfourned till Eleven of the
Clock on Tuesday, February 23, 2010/FPhalguna 4,
7931 (Saka).
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